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© 
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 546/2022 

In the matter of: 

Sh. Gyaneder Singh Rana ....,..Petitioner 

Vs 

Kadir Dairy & Ors. .....JRespondent 

ATION TAKEN REPORT ON BEHALF OF DELHI POLLUTION 

CONTROL COMMITTEE WITH RESPECT TO ORDER DATED 

05.08.2022. 

IT IS MOST RESPECTFULLY SHOWETH: 

1. That this Hon'ble Tribunal took up the above referred matter on 05.08.2022 

and was pleased to constitute a Joint Committee of the Delhi Municipal 

Corporation, Delhi Pollution Control Committee and District Magistrate 

(North West) to verify the factual position and take action against:- 

(a) Illegal dairies are being without any licence from MCD in residential 

area. The dairies are using submersible pumps and throwing buffalo 

dung in the drainage/sewer/open Naali causing serious water and air 

pollution posing health hazards to the residents of the locality in 

Ghoga Village. | 

(b)Further complained regarding burning and dumping of plastic and 

rubber waste by illegal Bangladeshi migrants in open at Firni Road at 

back side of Gulmohar Garden in Shahbad Daulatpur Village. 

2. That a joint inspection of the site was carried out on 27.12.2022 by the 

representative of Revenue Department, MCD and DPCC. During the site 

visit it was observed that: 
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A. No dairy found existing/ operating in the area. 

B. MCD representative informed that a drive was carried out in the month 
} 

of August, 2022 for taking action against the illegal dairies. Status of 

the each premises mentioned in the original application is as follows: 

  

S.No. | Name Address Observations/Findings 

  

  

  

  

  

  

            

I 

1. Meer Singh dairy | Near jhuggis of | No dairy found operating. 

Akhtar tea stall | 
2. Prahlad dairy Near kali mandir on | No dairy found operating. 

main road | 

3. Baddhu _ Bihari | Next to kali mandir No dairy found operating. 

dairy 

4, Shajad dairy Near Mahavir nai | Sealed by MCD 

godown | 

5. Paltu dairy Inside street of Mr. | No dairy found operating. 
Posham shop | 

6. Amit dairy In front of Umed | No dairy found operating. 

Bhuri plot 
7 Kadir dairy | Inside Umed Bihari | No dairy found operating. 

(Kabir) plot 
  

C. A Jhuggi cluster found existing in the area in open land. The Kabaddi as 
i} 

mentioned in the complaint i.e. Chavvi Tea owner (Chhabi Shah), Faillu 

Kabaddi, Kallo w/o Munna Kabaddi, Bittan Kabadi, Babloo kabadi are 

residing in the Jhuggi cluster in the area (Bangali basti) and are also 
| 

engaged in the activity of storage/segregation of scrap/garbage/waste etc. 

D. No burning activity of rubber and plastic waste observed during 
| 

inspection, however people in Jhuggis found using firewood as fuel 

(Chulha) for cooking. 

Copy of the joint inspection report dated 27.12.2022 alongwith 

photographs are annexed as Annexure-1 (Colly). 

. That, MCD officials were asked to keep vigil in order to avoid open 

burning, if any. Revenue Department officials were asked for details of the 

open land where jhuggi cluster is present. 
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4. That Dy. Director (Veterinary Services), Municipal Corporation of Delhi, 

Narela Zone vide email dated 02.01.2023 submitted its Action Taken Report 

and informed that: 

(i) Out of seven listed dairies in a matter 04 dairy owners namely Sh. 

Kabir, Sh. Amit, Sh. Meer Singh, Sh. Paltu, removed their dairies 

after notice given by the MCD and submitted the affidavit of the 

same. 

(ii) One illegal dairy in the name of Sh. Shazad was sealed by MCD on 

10.09.2022. | 

(iii) Dairy of Sh. Prahlad and Sh. Buddhu Bihari was not found during 

the inspection, Enquiry was also conducted durin the inspection 

from local residents of the area and they informed that they both 

had already closed down their dairies. 

Copy of the action taken report submitted by MCD is enclosed herewith as 

ANNEXURE-2 (Colly). 

5. That the above status report may please be taken on record.    
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~ fiynexuvre-t Golly) 
JOINT INSPECTION REPORT SS pee ee 

A joint inspection of the area at the Firni road from back side of Gulmohar Garden i | .Shahbad Daulatpur 

Village was carried out today i.e. on 27.12.2022 by the officials of Revenue Department, MCD and 

DPCC. Observations/findings of inspection are: 

1) During inspection, no alleged dairies found existing/ operating in the area. MCD representative 

also told that a drive was carried out in the month of August, 2022 for taking necessary action 

against the illegal dairies. Details: 
  

  

  

  

  

  

  

        

S.No. Name Address Obsetrations/Mindiags | 
IY Meer Singh dairy Near jhuggis of|No| dairy found 

Akhtar tea stall operating. 
2. Prahlad dairy Near kali mandir on | No | dairy found 

main road operating. 
2: Baddhu Bihari dairy | Nexttokalimandir | No) dairy found 

operating. 
4, Shajad dairy Near Mahavir nai | Sealed by MCD 

godown | 
5; Paltu dairy ' | Inside street of Mr. | No | dairy found 

Posham shop operating. 

6. Amit dairy In front of Umed | No | dairy found 
Bhuri plot operating. 

7. Kadir dairy (Kabir) Inside Umed Bihari | No} | dairy found 
plot operating.       

Photographs attached in ANNEXURE-A 

2) A jhuggi cluster found existing in the area in open land. The kabaddis mentioned i in the complaint 

i.e Chavvi Tea owner (Chhabi Shah), Faillu kabaddi, Kallo w/o Munna kabaddi, Bittan kabadi, 

Babloo kabadi are residing in the jhuggi cluster in the area (Bangali basti) and are also engaged in 

the activity of storage/segregation of scrap/garbage/waste etc. No burning activity of rubber and 

plastic waste as alleged observed during inspection, however people in jhuesis found using 

firewood as fuel (Chulha) for cooking. 

3) During inspection, MCD representative was asked for taking necessary actipn and keep vigil in 

order to avoid open burning, if any and Revenue representative was asked for details of the open 

land where jhuggi cluster is present. 
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ANNEXURE-A 
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Honexuver Gly/ 

ACTION TAKEN REPORT ON BEHALF OF MCD IN RESPECT 
OF OA No-546/2022 

1.Out of seven listed dairies in a matter 04 dairy 

owners namely Sh. Kabir, Sh. Amit, Sh. Meer Singh, 

Sh. Paltu, removed their dairies after notice given by 

the MCD and submitted the affidavit of the same. 

Copy of the same annexed herewith as Annexure —A 

2.One illegal dairy in the name of Sh. Shazad was 

sealed by MCD on 10.09.2022. Copy of the same 

annexed herewith as Annexure —B 

3.Dairy of Sh. Prahlad and Sh. Buddhu Bihari was not 

found during the inspection, Enquiry was also 

conducted during the inspection from local residents 

of the area and they informed that they both had 

already closed down their dairies. 
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